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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 2nd April, 2026

F. No. 12015/05/2021-QA.— In exercise of the powers conferred under sub-section 5 of section 10 read with
section 45 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India
hereby makes the following amendments in the notification number F.No. 12015/05/2021-QA published in the Gazette
of India, Extraordinary, Part III, Section 4, dated 2" July, 2021, namely: -

In the table,
1. Serial number 102, 125, 246, 258, 264 and 265 shall be omitted;

2. After serial number 293, the following entries shall be inserted in respective columns, namely: -

S. No. Name of the Food Analyst & Laboratory
“294 | Ms. Patlolla Manasa Reddy

National Institute of Pharmaceutical Education and Research (NIPER), Hyderabad
295 | Mr. Akash Mahadev Zade

Intertek India Pvt. Ltd. Gurgaon, Haryana

296 | Ms. Kanchan

Intertek India Pvt. Ltd. Gurgaon, Haryana

297 | Ms. Sapna Chand

Intertek India Pvt. Ltd. Gurgaon, Haryana

298 | Ms. M Shanthi

Bureau Veritas India Pvt. Ltd., Chennai
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299 | Mr. Kuldeep Singh
Jagdamba Laboratories (OPC) Pvt. Ltd, Jaipur

300 | Ms. Nilam Dhondiram Naikwadi
Bureau Veritas India Pvt. Ltd., Navi Mumbai

301 | Smt. Keerthana P.S
Accurate Analytic, Cochin , Kerala

302 | Smt. Camilla Catherine Paiva
Accurate Analytic, Cochin , Kerala

303 | Smt. Pooja Kulal
Vsix Analytical Labs Pvt. Ltd., Bengaluru

304 | Ms. Deeksha Yadav
National Commodities Management Services Limited, Gurgaon

305 | Mr. Anbarasan. S
SMS Labs Services Private Limited, Chennai

306 | Mr. R. Rajesh
SMS Labs Services Private Limited, Chennai

307 | Smt. Bhavani. B
SMS Labs Services Private Limited, Chennai

308 | Smt. Sakshi Joshi
Reliable Analytical Laboratories Pvt Ltd, Thane

309 | Ms. Ria Anand Kardile
Reliable Analytical Laboratories Pvt Ltd, Thane

310 | Mr. Manoj Kumar
Pious Laboratories Pvt Ltd, Indore

311 | Ms. Yawanika
Audentes Labs & Analytics Private Limited, Navi Mumbai

312 | Ms Simran Bhardwaj
Delhi Analytical Research Laboratory, Delhi

313 | Mr. Bhaskar Ashish
ITC Labs (Interstellar Testing Centre Private Limited), Panchkula

314 | Mr. Sanal Kumar K. S.
Interfield Laboratories, Kochi

315 | Ms. Haslit Thomas
Interfield Laboratories, Kochi

316 | Mr. Parveena Y. S.
Interfield Laboratories, Kochi

317 | Mr. Bokka Krishna Venkata Rama Prasad
Chemtex Labs India Private Limited, Hyderabad

318 | Mr. Jayant Kumar
National Food Laboratory, Kolkata

319 | Mr. Pabitra Som
Interfield Laboratories, Visakhapatnam, Andhra Pradesh

320 | Mr. Satish Gowd Koppula
Interfield Laboratories, Visakhapatnam, Andhra Pradesh

321 | Ms. Poonam Rawat
Avon Food Lab Pvt. Ltd., New Delhi

322 | Ms. Satavisa Bhattacharjee
Quality Control Laboratory, Tea Board of India, Siliguri, Tea Park

323 | Mrs. R. Vijaya
Mats India Pvt Ltd, Nerkundram, Chennai

324 | Mr. Ashish Kumar Shukla
Delhi Test House (A Unit of Delhi Test House Global LLP) Azadpur, Delhi

325 | Ms. Surbhi Kumari
FICCI Research & Analysis Centre, New Delhi

326 | Mr. Sachin Kumar Chandan
FICCI Research & Analysis Centre, New Delhi

327 | Mr. Korla Vighnaraju
National Commodities Management Services Limited, Gurgaon

328 | Mr. Subbaramaiah Mopuri
Eureka Analytical Services Pvt Ltd. Bangalore
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329 | Mr. Shambulinga G
Eureka Analytical Services Pvt Ltd. Bangalore
330 | Dr. Bharath M R
Eureka Analytical Services Pvt Ltd. Bangalore
331 | Ms. Pratibha Rawat
Sophisticated Industrial Materials Analytic Labs Pvt. Ltd., New Delhi
332 | Ms. Pooja Mishra
Sophisticated Industrial Materials Analytic Labs Pvt. Ltd., New Delhi
333 | Ms. Amruta Mohan Pawar
MicroChem Silliker Pvt Ltd, Navi Mumbai
334 | Mrs. Soumya Sudhakaran Nair
Envirocare Labs Pvt. Ltd., Mumbai
335 | Mr. Sathiskumar
Global Lab and Consultancy Services LLP, Salem
336 | Ms. Srishti Yadav
National Food Laboratory, Navi Mumbai
337 | Ms. Anamika Singh
National Food Laboratory, Navi Mumbai
338 | Mr. Prabhat Soni
AES Laboratories (P) Ltd. Noida, U.P
339 | Ms. Manu
AES Laboratories (P) Ltd. Noida, U.P
340 | Mr. Sudhakar Jaiswal
National Test House(NR),Ghaziabad
341 | Mr. Vinay Vikram Singh
SGS India Pvt. Ltd., Manesar
342 | Ms. Sonia Kumari
SGS India Pvt. Ltd., Manesar
343 | Ms. Shreshtha Sharma
SGS India Pvt. Ltd., Manesar
344 | Mr. Sardar Abdul Hameed Khan
SGS India Pvt. Ltd., Manesar
345 | Mr. Rahul Kumar Tomar
SGS India Pvt. Ltd., Manesar
346 | Mr. Prasanna Balasubramaniam
Export Inspection Agency, Mumbai
347 | Mr. Kaliraj M
Export Inspection Agency, Mumbai
348 | Mr. Amitabh Pandey
Export Inspection Agency, Mumbai
349 | Ms. Sheetal Patil
Eureka Analytical Services Pvt Ltd, Mumbai
350 | Mr. Ashutosh Kumar
AES Laboratories (P) Ltd, Noida
351 | Mr. Vinod Kumar P
NDDB CALF LTD., Kochi
352 | Md. Zober Alam Khan
Centre for Food Research and Analysis (CFRA), NIFTEM, Sonipat”
RAIJIT PUNHANI, Chief Executive Officer
[ADVT.-111/4/Exty./16/2026-27]
Note: The principal notification was published in the Gazette of India, Extraordinary Part III, Section 4, vide

notification number F. No. 12015/05/2021-QA dated 2" July 2021 and last amended vide notification number

F. No. 12015/05/2021-QA, dated 15" September, 2025.
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